2. The Divlwnailway Manager,

o

)
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BEN(C

AT HYDERABAD
kkk

o . 5. 25008, j
o.a.' 'i«i&. JzézZ/ss. Dt, ef Decisiem s

1, Md, Gayasuddin Javeed
-2+ Y,Venkataramana Prasgad
3. Gepalakrishna Patnaik +. Applicants.

Vs

‘1, The Sr.Divl,Persemnel Officer,
SC Rly,: Vijayawada Divisien,
Vijayawada, Krishna District.

SC Rly, Vijayawada Divisien,
Vijayawada, Krishna District.
3. The General Managqr,

SC Rly, Rail Nilayam,
Sec'bad, «. Respendents.

Ceunsel feor the Applicamts $ Mr. B.Narasimha Sarﬁa

Counsgl for the RQSpendents H Mr.‘J.h,Gopala Rae, 8C fprfalys,

-CORAM{
THE HON .BLE SHRI R, RANGARAJAN s MEMBER (ADMN )

THE HON BLE SHRI B.S. JAI PARAMESHWAR t MEMBER (JUDL J

N
.
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pon
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ek

" Gopala Rae,

" divisien and their pay,tl’fixation in the Vijayawada

_ pretected im terms of Rule 1313 (a) (i) amd (4ii) ef

-2-
ORDER

s}

HBeard Mr.Jacob for Mr.B.Narasimha Sarma, le

@

ORAL ORDER {PER HON'BLE SHRI R.RANGARAJAN 3 MEMBER (ADMN.)

arned

counsel for the appl;cants and Mr .XKrishna Mohan for Mr.J.R.

learnad ceunsel for the'respondcnts.

2. There are three applic.mts in this OA, The
and secend applic‘,ntl waﬁg tranlferred frm Hubli te V
Divisien while they yer® warking ﬂs[?“d pested im the

Divilion in the grade af-1200-2040/-. At the time ef

first

1J¢Yawada
Vijayawada

their

relief fram Hubli they were im the grade ef Fs,1400-2300/- drawing

e TS T e
e g e
I R

pay ef 1400/= - - "7~
y ot T o

) A S
The third.applicant wgs transferred froem Hy

3.
te Vijayawada Divisien im the grade of Rs.1200-2040/-

wasqﬁerkiag il.the Hyderab ad Divisien in the grade af

derabad
when he

2300/- and his pay im the lcwar'gfaégéw.s net pretected while

appointiag‘him ia the Vijayawada Divisian.

4. The details. ef their last pay drawm im the

oim -
and the date of their joiainqévijaYawada Division has

imdicated in Amnmexure~I te the OA. The applicants su

krevicus
divisien
been

bmit that

their pay in the Vljayawada divisies-in their cases sheould be

Vel.II., They alse relied ankthe judgementﬁ-af this T

IREC,

Fibunal

in 05. 1252/94 (emclesed s AinexuredVqu to the Oégunlihk.miLﬁ/_

5.7 This OA is filed prayimg for pretectiem ef
Pay at the time of relieﬁf}frcm Hubli/Hyderab.d Divis

they jeimed Vijayawada Dlvisian in terms of Rule 1313

and (ii4) ef IREC, Vel.ll as directed im the case of

applicants in OA.1252/94 on the file of this Bemch.

their
fon when
(a) (1)

the xppi

vs3
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6. The applicants have filed represemtatiem te R-2
;s cam be séen'frem Ammexure-1IV, V aid VI respectiviely eof
the OA. It is stated that,thesé represé;fations i still
pending. |
7. As the(fppiieabiong are pending 1t is just ifiable'

te pass anm oréer te dispose of the represemtatieas

im accerdance.

with rules taking due mete of the Bbservatiens made by this

Tribumal im OA. 1252/94 gecided en 14-11-94,

B In the result, the fellewing directiem 1§ givem:-~

R=2 sheuld dispese of the representationj.of the

applicamts gated 20-04-96, 05-01-96 and 26-04-96 (

,Iv;'v and VI} in accerdamce with law.takiig due mete

RexXures-

of the

directiems given by this fribumal im OA, 1252/94 gecided om

14-11-94, -Im case g faveurable decisiem is geimg t

¢ be takem

in fheir reﬁresentati;ns the applicants are eatitled fer

arrearsjif any?only frem 6-11-95 i.e.,, eme year prier te

filing ef this Oa. OThis OA was filed en 6-11-96).

o

., The OA is ordered accordingly at the zdmi
stage itself. Ro costs.

(Registry sheuld semd 3 Cepy of this OA v
"emclesures alemgwith the judgememt te R-

~

ith the T
2) .
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(B.s,fgaa’?iﬁiﬁﬁgﬁazggfyfzﬂ (R.RANGARAJAN)
.. MEMBER(JUDL,) .- .. . - MEMBER (|ADMN, ).
ke T
Dated 3 The 18th_Nev. _1996.
TDictated In the Open Court)
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0.A.NO.1342/96

Copy to:

1. The Senior Divisionzl Personnal Officer,
Soputh Central Railway, “ijayawvada Civision,
tijayayada, Krishna Districts

u

2. Yhe Divisional Railuay fanager,
South Central Reiluay, Mijayawada Division,
Vijayawada, Krishna District.

3. The General Managsar,

South Central Raliluay,
Arilnilayam, |
Secundarabad,

4. One copy to Mr.B.Narasimha Rag, SC Por Railuways,
CAT,Hyd=arabad,

5. One copy te Library,CAT,Hydarabad.

6. One duplicete copye.
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The Wentble  shet .S I, Qacsarmes lLuar
. | SNAOE
D,f-‘iT'ED:_ /2’/ /(/ 76

ORDER/JUDGEMENT o :
R /CP /M. NDY K

in
0.A.NO. ?StﬁiHL‘%g

A0m TTZ0" AND INTERIM DI? 'CTICNS IbuUcD
ALLQUED

DISPQSED -OF WITH DIRHCTI?NS
DISMIS5SED

DISMISBED NS WITHD2auN

0/D< RED/Re3=sT20 —

ND BR\FR AS TO cOsTs. o

YLKR . v e - II .COURT

- ¥ yemeiee HRawer
Eenua! Administrativg Teibunaf

&e (BESPATCH
18 0EC 199

L frmmare gy
( ] HYDERABAD BENCH

LN B s






